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0.A.No.1423/95 Dthof order:1-12-1995
|

ORDER 5 _

=

As per Hon'ble Shri Justice V. Neeladri Rao, Vice Chairman

Heard Shri P. Rathaiah, IEa#ned counsel for
| ;e

the applicant and Shri N.V. Ramana, leérned &tanding
‘ ' RN
Counsel for the respondents., { ‘ ‘

2. The applicant is now ﬁorkinqésLSG Postman
at Bhimavaram,HO., He was transferred as Mail Overseer

as per impugned order dated 27J4.1995; The same is
; J

i

assailed in this oA,

3. The contention for the applicant is, that the
post of Mail Overseer is a touring job and as there is

a stone in hi? blader, he is not in a position t0 undertake
:
tour and hence, ghe was constragned to, challenge the order

of transfer. ; :
| ]

4. The applicant made feprésentaﬁions dated 3.5.95
and 23.6.95 praying for htis reteﬁtiOnés LSG Postwman

and the same was rejected by orders daﬁed{16.5.95 and
24.6.95 respectively. Then, theiapplicant submitted a |

representction dated 2,11.1995 seeking reversion as
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5. It is now stated for the|appliCant that there is

no provision whereby an employee ¢an seek reversion from
a substantive post, In the absenqe cf any such provision,
no direction can be given to.the %espond?nts t¢ consider
the case of the .applicant for reve%sion,iaé the applicant
has been promoted to the post of L$anos£man which is

a substantive one,
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6. But, as it is stated that, in view of the
physical condition of the applicant tdat he. is not in

a position to discharge the duties of Mail Overseer,

. Chief Postmaster General, Hyderabad,f@ﬁg}l_c@ngiggr

the request of the applicant for his;reiention as LSG Post-
man after referring the applicant to a Govermment Doctor

to consider whether in view of the physical condition

of the abplicént thae he is mot in a position to discharge
the duties of M;;I Overseer inmntxing which involves
touring. The same has to be consiéered expeditiously

by referring the applicant to a Goveryment Doctor
preferably within two months from theld§:e of receipt

of a copy of this order,

7. OA is ordered accordingly at the admission
stage. Ko cosfs%/

Asd \\ ' :
Office *’1?0 communicate a copy of this order to
Chief Postmaster General, Hyderabad bf 7712-1995.47
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DatediThe 1st December,1995

Dictated in the Open Court. \\jg
Deputy Reglstrar J é

.
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The Sr.Supdt.of Fost Offices,
Bhimavaram Division, Bhimararam,
The Director of Postal Services, Vljayawada Region,
Vi jayawada A.P.

One copy to Mr.P.Rathaiah, Advocate, caT. Hyd.
One copy to Mr,.N.V.Ramana, Addl.C’scC, CAL.Hyd.

Cne copy to Library, CAT,Hyd.
One spare copy.
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'Dlsposed of w1th dlreﬂtlona.

MuAe/Reir./CoK.NO

in

TolialNO, . (W.P.NO.

Admitted .and Interim directions
Issued.

Allowed,

Dismissed.ab madmw %{“

Dismissed as withdrawn.

Dismissed for défault.

No order as to costs. N
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